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my subject. Hence, the Government has to consider about the ‘right to disconnect’. It
is a right of the employees. | urge upon the Government to introduce legislation for
ensuring the ‘right to disconnect’. The above mentioned ILO report also cited a
survey conducted by the Global Job Matching and Hiring Platform, which found that
88 per cent of Indian employees are regularly contacted by their employers outside of
work hours. (Time-bell rings.)

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Shri A. A. Rahim: Shri Haris Beeran (Kerala),
Shri Niranjan Bishi (Odisha), Dr. Fauzia Khan (Maharashtra), Dr. V. Sivadasan
(Kerala), Shri. Manoj Kumar Jha (Bihar), Shri Sanjay Yadav (Bihar), Dr. Kanimozhi
NVN Somu (Tamil Nadu), Shri R. Girirajan (Tamil Nadu), Shri N.R. Elango (Tamil
Nadu), Shrimati Jebi Mather Hisham (Kerala), Shri Prakash Chik Baraik (West
Bengal), Dr. John Brittas (Kerala) and Dr. Sasmit Patra (Odisha).
Now, Dr. K. Laxman - demand to promote cultural cinema in India.

Demand to promote cultural cinema in India

SI. ®. TG (IR YQ): ISUFHYRT ST, 9 J37 Ueh HEdYUl e IR dlef Bl
JrawR foat, 59 fov amgs! g=are| <91 R § 'srar fhew Uef¥a & o1 B g,
S YRT < W IR I g1 IR &1 BAR IR T J31 Sff 41 99 fthed ol u=iv
PY oYl FUTST A8RIST U Algl ¥, SHdT IR ATl He was also a very good
administrator. There are many such films. 37X T i1y, a Q?ﬂ?b‘ﬂﬁ e 311'%, N
TR 9 Pear, i e iR Femforsw &1 ufafafed o=eft 81 fafeer sm
H ) Ul oy gl AffTerTg 9 1939 # fafcer & Raaiis Sil sfigier weT 3T o,
IS G fhew & Ot 99 fhar war om I | U 81 U fhew 'dRuifsa
HETE" T oft| 5 ARE W USITad, d1veTol, W= IR ATaRER, T ofivis 3ih
HITd ﬁl‘s’, HINT foherT 341?§| There were some real stories, not reel stories, like
Tashkent Files, Kashmir Files, Kerala Story, Nizam Files. SId dd A AR
Ty’ fhedt 81 ol oft, 9 O oI MeRT His & IR H gal T8 o7 & fha
FITSTET B 15 AT SHD STATaT dfy] W W1 VT 1 U e, Alluri Sitarama Raju 81 H
319 ATETH  AXBR 3R e §SET 3 3TUTe el g b U nationalistic films &1
AT ST AMRY| VAT fherd o 10T 3R YR &l 9e1al <11 =1fey| BRI AP
IR FRTIT BT SR HRA & folU ARBR & ATH F U I FaRS Uit BHddH
WTflT%Q IR TP IXHR & A1EIH ¥ financial support Y 7 ﬂT%QI W %FQ
Udh GBS Ahfog BT flT%QI ?R?}[ tax rebate BT T low-interest loan &1 AT grants gl
o fohed & ATEUH | 399 dRE & historical and cultural narrative \ATH 31T ©, S®]
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e foar 9 ﬂT%QI S?ﬁ? f%fl(’ BH Ud national heritage cultural fund 4T Thd Bl
39 fhorg BT Yo Il I & HTegH W, 3N WiehH & 1T I Sire-T 4l 912y
ARHR b HIEGH ¥ Tl dTel gRE3H ¥ H1ead A |1 S 7T slot U&T fhar ST
91T 3fR International Film Festival e 9% Y Q4T fthedl &1 g@Tal o & foly Bad
IS ALY ... (AHG B €.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Dr. K. Laxman: Shri Devendra Pratap Singh
(Chhattisgarh), Shri Jose K. Mani (Kerala), Smt. Maya Naroliya (Madhya Pradesh),
Shri Niranjan Bishi (Odisha), Shri Meda Raghunadha Reddy (Andhra Pradesh),
Shri Dhananjay Bhimrao Mahadik (Maharashtra), Shri Chunnilal Garasiya
(Rajasthan), Shri Banshilal Gurjar (Madhya Pradesh), Shri Madan Rathore
(Rajasthan), Dr. Sumer Singh Solanki (Madhya Pradesh), Ms. Kavita Patidar
(Madhya Pradesh), Dr. Kalpana Saini (Uttarakhand), Shrimati Geeta alias
Chandraprabha (Uttar Pradesh), Shrimati Sumitra Balmik (Madhya Pradesh),
Shri Naresh Bansal (Uttarakhand), Sh. Brij Lal (Uttar Pradesh), Shri Ram Chander
Jangra (Haryana), Shri Neeraj Shekhar (Uttar Pradesh), Dr. Anil Sukhdeorao
Bonde (Maharashtra), Dr. Ajeet Madhavrao Gopchade  (Maharashtra),
Dr. Bhagwat Karad (Maharashtra), Ms. Indu Bala Goswami (Himachal Pradesh),
Smt. Ramilaben Becharbhai Bara (Gujarat), Shri Shambhu Sharan Patel (Bihar),
Shri Baburam Nishad (Uttar Pradesh), Shri Kesridevsinh Jhala (Gujarat), Shri Arun
Singh (Uttar Pradesh), Shri Pradip Kumar Varma (Jharkhand), Shri Surendra Singh
Nagar (Uttar Pradesh) and Shri Sadanand Mhalu Shet Tanavade (Goa).

Now, Shri Debashish Samantaray - need to recognize the immense
contribution made by late Shri Biju Patnaik in the field of Panchayati Raj.

Need to recognize the immense contribution made by Late Shri Biju Patnaik
in the field of Panchayati Raj

SHRI DEBASHISH SAMANTARAY (Odisha): Come 2025, 1% January, every year,
traditionally, the Government of Odisha prints a calendar and a diary. In that diary, in
that calendar, March 5" is a holiday and Panchayati Raj divas. March 5" is late
legendary Biju Patnaik's birth anniversary, and, suddenly, in first week of March, from
nowhere, the State Government declares April 24" as the Panchayati Raj Divas and
March 5™ is cancelled as a holiday. This is the respect being shown to a legendary
freedom fighter, who is the creator of Panchayati Raj system! He was the one who
reserved 33 per cent seats for women. Women empowerment! And, it was first
started by Biju Patnaik. Further, on the same day, that is, March 5“”, hooligans go
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